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7% faeelt, 2 v, 2025

FTAT. 4102(31).— TR, T LR F T H FAPT qrer HaX (FHrsmedr) &t =ma=r
&q 28 J[ATs, 2025 &I FALET TIcel He & dTT AT JATI 9T geqTey (U g,

3T STafh, I FEATAT ATIT 6 g0 11 H SAqUgiT qleel Hew, IqH Taaiear ofiT
SATARTIAT o TALATTTEHT T ITRAAT T AT &;

T STATh, Frg HLHTL Ih GHAAT A9 & Aqo2 11 F AT AL qIeal Hey,
IEF TTAATerT ofiT Attt 1 S g (FALrarfesTe =i Iqfn) Afafaaw, 1947 (1947 =7
46) F Tgd Ta LT TAATTTEHTT ST ITE TIT FHLAT THIHAT THAAT 8,

qq@:, A, Y TP (FAUTIEFRTT 3T Ih) AT=AH, 1947 (1947 FT 46) i 9T 3
FTT W& QTRAT T I Fd U, g IR TAgET HI0T FXdl g o6 376 stterf=as it srqg=t
& ATeuR | A AT 1, AT=ee |l F AT g™, Aq=es |l Fit g7 9, sq=se V it g 18

6008 GI/2025 (1)
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T 20 TAT A= VI AT 9T 22 S 23, AA=G qREdAl & AT, A qrear Hew
(Frered), zo gfafafat siv srfariat o= o gim

[FT. . S1-11/451/16(2)/2025]
QAT TTE, 9 d=a

MINISTRY OF EXTERNAL AFFAIRS
NOTIFICATION
New Delhi, the 2nd September, 2025

S.0. 4102(E).—Whereas, the Government of India signed the Memorandum of Agreement with the
International Potato Center on 28™ July, 2025 for establishing the International Potato Center( CIP) in India;

And whereas, Article 11 of the said Memorandum of Agreement provides for privileges and
immunities of the International Potato Center, its representatives and officials;

And whereas, the Central Government considers it expedient to extend the necessary privileges
and immunities provided under the United Nations (Privileges and Immunities) Act, 1947 (46 of 1947) to the
International Potato Center, its representatives and officials in accordance with Article 11 of the said
Memorandum of Agreement;

Now, therefore, in exercise of the powers conferred by section 3 of the United Nations (Privileges
and Immunities) Act, 1947 (46 of 1947), the Central Government hereby declares that the provisions of
section 1 of Article I, provisions under Article Il, section 9 of Article Ill, sections 18 and 20 of Article V and
sections 22 and 23 of Article VI of the Schedule to the said Act shall apply, mutatis mutandis, to the
International Potato Center (CIP), its representatives and officials.

[F. No. D-11/451/16(2)/2025]
ANSHUMAN GAUR, Jt.Secy.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-1 10064
and Published by the Controller of Publications, Delhi-110054. sarvestkumaa

SRIVASTAVA




		2025-09-10T22:29:07+0530
	SARVESH KUMAR SRIVASTAVA




